
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2364 182 2546 91 6 97 120 6 126 2335 182 2517

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

21 0 21 85 11 96 20 0 20 42 15 57

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

3583 2772 6355 170 102 272 168 134 302 3585 2740 6325

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

41 4 45 765 286 1051 2 2 4 148 240 388

SUPERINTENDENT: STATEMENT

REGISTRAR (JUDL.)

HIGH COURT OF MANIPUR

AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES  IN 

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF 

JUNE, 2019

HIGH COURT OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

SUBORDINATE COURTS OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month


